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Every leader of a political party,
whichever might be one's affiliation, or
every worker of a political party
whatever the party might be, is res-
ponsible for seeing that such things do
not happen in his region” in his area, in
his surroundings, in his Siate i, his
country. So, I again request you to keep
the matter as it is. You can bring
whatever issues you like H bring at the
time when we discuss this matter.

Now, 1 start the Short Duration
Discussion. Shrimati Sarala Mahesh-
wari to speak.

SHORV DURATION
DISCUSSION
Serious s'tuationin Assam in view
of recent ethnic clashes and
massacre of refugees in Barpe'ta
district.
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SHRI BHUBANESWAR KALITA
(Assam): Madam Deputy Chairman,] rise
to express my deep sorrow over the
incident and to offer condolences to the
families of those who had died in the
massacre which has put nil of lus to
shame. The massacre which has
happened after the Nellie incident is
really a more shocking one because the
people were killed in the refugee camps.
It is really a matter of concern for all of
us. Madam, the issue which has been
raised
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is a very serious issue. It concerns
not only the Bodos and non.Bodos-
but it attracts the attention of the
whole nation. The Bodo Accord was
signed on February 20, 1993 after a
long-drawn-out agitation by the Bodo
people o a the north bank of the Bra
hmaputra. The agitation originated
years back. It is not that the Bodo
issue was started recently. There was
an agitation ifor the recognition of
their language. There was an agitation
for the economic uplift of the Bodo
people The Government rightly sig
ned the Accord with the agitationists
and ga em the Bodo Autonomous
Council to bring all-round develop
ment in the Bodo autonomous areas
and t< eople who are connected

with it. But,  unfortunately, after
the Accord, four major incidents have
taken place and they have resulted in
this E . It is very unfortunate

that we have to say that there are mistake At
one point of time we have to agree that there
are mistakes. Three ac :ord have been signed
in the North-Eastern part of India in recent
years. Out of them, the Mizo Accord, though
there is some oppositoin to it, has teen
functioning successfully. The Assam Accord,
though a few points of the Accord are to be
implemented fully, has, by and large, been
accepted by the people and there is an amount
of satisfaction among all sections of the
people of Assam. The third accord is the
Bodo Accord. The Bodo- Afford was signed
and with the signing of the Bodo Accord the
Bodo Autonomous Council has come up. But
there also like the Assam Accord and the
Mizo Accord some people remained unhappy
with it. Some peopl, ** not like the Accord
and some people are still opposing the
Accord. Why has this Accord been opposed?
What is the reasons? The Accord, has aroused
a lot of hopes and aspirations in the people of
that area. They thought that developmental
activities would come in a big way and there
would be effective economic dev'eio': v"'f and
their lot would be .imp'rov =+ But.
unfortunately, the
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Bodo Autonomous Council which came into
effect could not function effectively because
of differences among the Bodo leadership.

Madam, I don't want to defend any. body
here. But I must say that the Bodo
Autonomous Council which came into effect
due to the agitation, due to the accord, doesn't
have the teeth to implement the economic
development programmes. It is very sad and I
am very unhappy to say that finance, which is
the main input for the th, developmental
work, is very, very scarce with the Bodo
Autonomous Council. Ay a result, they could
not put the Bodo leaders together. That is why
they have suffered. The hopes and aspirations
of the Bodo people could not be met. Madam,
it is not the only event. We have to study it.
We have to analyse it in the broad perspective
of the State and of the region as a whole. It is
not that peace was not disturbed earlier. It is
not that there were no conflicts earlier. There
were conflicts. But. those conflicts were
sorted out. Madam, as you know, Assam is a
multicultural State. It is a society of
assimilation, a society of different languages,
a society of different cultures. All the people,
tribal and non-tribal, of different cultures and
different languages live together and work
together for the uplift of that region, of that
State. The hon. Member of the Opposition
cited some historical facts. She said that it
was all due to the failure of th, policies of the
Congress. Madam, the demand for the Bodo
Autonomous Council is not new. She
mentioned that during the time of th, late
Pandit Jawaharlal Nehru, who was the
architect of modern India, autonomy was
offered to them. The Bodo people, the tribal
people were told Chat they could have their
autonomous district. But, the nationalist
leaders of the State and the Bodo leaders said,
"We are Assamese and the whole State
belongs to us, not cmc district " Madam,
these were
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the sentiments, these were th. emotions of
the people of Assam at that time. How has it
been disturbed?

I would like to mention one fact, i.e. the
economic backwardness. The economic
backwardness has given rise to all these
problems. Madam, I don't know why all the
problems are in the north bank of the
Brahmaputra and why all the problems ar, in
the lower parts of Assam, be it a foreign
national issue, be it a Bodo issue or any other
issue. The people living there are econo-
mically backward. Madam, do you know for
how much you can have daily labourers? You
can get daily labourers even for Rs. 5/-. They
will work for 1'2 hours. This kind of eco-
nomic backwardness we have in the lower
parts of Assam, People say that all the
problems are in the lower pa-ts of Assam and
prosperity is outside Assam. Until and unless,
this part of the State, this part of the region, is
developed economically, these problems will
remain because there 1is constraint of
resources. There are very little resources. The
issue is not. of any culture or any language
today. The issue is one of fight for economic
development. Until and unless you improve
the economic con-tions in that part of the
country, in t>art oif the State, the issue will
remain there, the issue will remain alive.

THE DEPUTY CHAIRMAN:  Mr.

"alita, we have to adjourn the

House for lunch. Your party has got

time. So,you cancontinue  your
speech nfter lunch.

The Hous, is
for lunch.

adjourned for one hour

The House then adjourned for
lunch at thirty one minutes past one
of the clock.
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The House reassembled lunch
at thirty.two minute” .0 of
the clock, The Vice-Chair:: an (Miss Saroj
Khaparde) in the I

Short duration discussion— 2 uld. Serious
situation i, Asssa a view of recenl ethnic
clashes a::;"" messacre of refugees in
Barpet; "riot — Contd.

THE VICE-CHAIRMAN (.MISS SAROJ
KHAPARDE): Shri Bhubanes-war Kalita to
continue the discussion.

SHRI BHUBANESWAR KALITA:
Madam, before lunch, in today's discussion, I
had raised the matter of economic
backwardness as the root cause of the present
turmoil in Assam and elsewhere. Particularly,
this is the effect, this is the net result, in
Barpeta and other arecas. Madam, the area
which was affected, the areca where the
massacre has happened the area which has to
undergo such, a turmoil, is not an ordinary
area. -? not an area where clashes happened
earlier or /4--w m been happening all the time.
Madam, this is the area, the people of which
have fought all the external aggressions. The
people oif this erea lived in communal
harmony, lived a emotional unity. It is, that
communal harmonyi, it is that “motional unity
which combined them together in fighting the
Mughals. in fighting the Britishers. Madam,
the people of this area saved the entir, ncrth-
east-ern region from going under the external
subjugation. Till 1828 the whole of thi area
was ruled by its own people. It never came
under any external subjugation. The people oi
this area never allowed the external
aggressork to go over to the other bank of the
Brahmaputra. Madam, what has happened to
that harmony, what has happened to that
unity? Todav. there are conflicts in the minds
of the people, there are disturbances in the
minds of the people, the root cause of which
is the economic backwardness, and it is not
anything else.

Madam, as I have mentioned i, »iy pre-
lunch sDeech, if you all remember, in 1947,
there were communal
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ail over the country except in Assam. I-ladam,
this was the unity, this wai. the harmony in
Assam. When I the whole of the country
experienced communal clashes in 1947, Assam
was peaceful. There was not a singl, communal
clash, not even a single Hindu, died, not even a
single Muslim died there, And such was the
spirt of the area, such was the spirit of the
region, such was the spirit of the people of that
area which brought glory to the people of that
area, glory to this coun. try.

Madam, the hon. Member of  the Opposition
raised some questions. He », has blamed that
some of the policies of the Congress Party as
the root cause of this tribal backwardness. Ma-
dam, I feel sorry about it. It is'the Congress
which has brought unity and harmony in that part
of the country. It h3s rot only brought  unity
and harmony, but it has also maintained that
unit}' and  harmony.  And I should not
mention what h~d happened in 1979 and
1987. I do not to blame any party. This is no?
the forum, this not the <ime to blame eecll other.
This is the time to bring :ate to that part, this is
the time to think about those people, to  think
about those hapless lot who have given their
ot and who have died  in the massaere. Madam,
giving a political eoteur 'n it will be the most
unfor. timate thing because death and misery f«
anybody, to any Hindu or any M#§ftin, to any
commnniV cannot be a IJttofitical issue and
cannot be given a jjolltfcal colour because death
is a dc'olh and miseryy is a misery.

Jifi'&m, if you go back to what haiwacntd in
1979 and 1987, everything I will fee clear to the
Members, to the »y|8£fct Housp as to how the
situation had e-rupted, how these problems were
axZtted and how these problems were ntStuxed.
And today, you blame the rjfl&ey of the Congress
Party which h&f really given th» economic uplift-
roaBfe, the motto of which is to "h"\irt" uo these
tribals and non_tribals >arlcl the downtrodden
people of this errvtifitty.
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Madam, one important factor ia the
present situation in the  North- j East is the
crisis of ethnic identity. In the past, the

harmony  was  maintained by an
understanding of the broad society, the
(understanding of the broad society

enunciated by the people, by the sccial
workers, by the politicians, which has put all
the communities to-

I gether, all the sections together in
that part of the country. But the eco
nomic  backwardness  has  given  rise
to the individual identity, and final
ly the crisis of ethnic identity has
come up. Today, because the resour
ces" are scarce, the inputs of develop-
; ment ar.. scarce, there are clashes
there are conflicts, and this has to be
taken into  consideration  very  serious
ly by ihe Govrenment.

|

Bui while finding a solution to this visis, to
this turmoil, if we go for a short-cut. it would
prove counter-pro, ductivo. It has to be a
long-term solution. There has to bo a well-
thought-out plan in this regard. If we go for a
shortcut, the present turmoil may get
aggravated.

There has been a reference here as well in
other outside fora to the question of autonomy.
Buttomy mind, autonomy, by itself, cannot
solve the problem until and unless we provide
teeth to it. We have given autonomy in the case
of some areas. But as I said, just by giving
autonomy we cannot solve the problem. W, have
to re. -ally sive a serious thoughtto it as +o
what else should be done to make if more
effective.

Madam, today, the situation there-has
become almost normal. There were 1"
incidents on the 2Ist *>d the 22nd. The
security forces have taken over, Ebwever,
there remains the problem of resettlement of
the 60,000 refugees who are now sheltered in
th various camps. The Government should
immediately take steDs to enable thes', people
to go back to their places and resume their
normal life. The Government should also
ensure their full protection in the villages after
thev #o back
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[Shri Bfrabaneswar Kalite] Tnen, the
Government cannot remain silent about
the extremists who nave indulged in this
massacre. We know where these
extremists are hiding after committing
this worst-ever crime. It is known to the
Home Minis. try, it is known to all of us,
that these extremists have taken refuge in
neighbouring Bhutan. The Government
hag to do something in this regard so that
these exit points are plugged properlyn.
The Goverment should see that the
extremists are not able to run away after
commiting such crimes.

I have another suggestion to make to
the Government. If th, Government has
the will—I hope it has—it should review
the Bodoland Accord. Of course while
reviewing the accord, the Bodo leaders
should be taken into confidence. At the
same time, the interests of the non-Bodos
should also be kept in mind because, as
everybody knows, in th, B.A.C. areas, the
non-Bodos are in larger number than the
Bodos. Therefore, the interests of the
non-Bodos in these areas should be fully
protected. For this purpose, the
Government should review the accord
and make amendments in it if necessary,
after taking into confidence the Bodo
leadership.

As I mentioned earlier, th, economic
backwardness of the lower part of
A?sam should be gone into very serL
ouly. Until and unless this aspect is
taken care of, the basic problem would
remain. We may tide over the situation
for the present, but the basic problem
would  still remain. Forthat I had
suggested undertaking an economic
survey of the lower part of Assam,
which i the most backward area
economically to ensure its uplift.

I want to say one more thing. Some
military action is going on t“ere. You
know militarv action is always counter-
pmdU"tive and it creates some other
problems. So, it should b, for as short a
period as possible. And we should eive
leader-

[RAJYASABHA]

Discussion 268
ship to the peace committees, which are
being formed and make them more
functional to bring peace to those areas.

We have entered into an accord with the
Bodo leadership. There may be some
differences among the Bodo leaders; but
we should not discredit them. Otherwise,
the extremists will take over. The Gov-
ernment should rather give support to the
moderate leadership in financial and
political terms in order to make them
effective. These people are the buffers in
the solution of the problem. So, they have
to be made effective and financial and it
has to i be ensured that leadership remains
with them. Otherwise, extremists will take
over and more such incidents will happen.
So, I request the Government to take some
concrete, serious steps and it should not
appear that it is delaying action; which
will give rise to more problems. With
these words I conclude.

30T T FAF FT AT
¥ o gz %% fAEr &
AOE O U gy ardf
afem 7z =g £ 7 et pies-
ATHT &7 qEerEfa G 1 gwieg
& WA & &7 Hie erra fagy
w1 = gbEeral & fao FasmEr
It 2 7 omr 7 grAwaTdy A1 3w
Fiw ¥ fAn famre & e o=
wonfaat g samgy AET SEw
g ez sfea fFm @ R
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DR. B. B. DUTTA (Nominated):
Madam; first of all; I would like to
express my deep anguish over this
carnage that took place in Assam. I fully
share the sentiments expressed by Mr.
Obaidullah Khan Azmi about the plight
of those helpless people who have
suffered. This is really something beyond
description. We would only like to be
assured in this House that Home Ministry
at the Centre and the State Government
of Assam would fully exercise them-
selves to the task of ensuring that such a
thing does not recur. We would not like
to see the repetition of what has
happened. Madam; / would like to make
a few observations regarding this
incident; but not repeating what the other
hon. Members have 6aid; so that the
problems that afflict the North-East today
is better understood by this august
House. We, the Members who live in the
North-East. havea feeling
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that we are not properly understood, that
a correct perception of the problems is
lacking on the part of the part of the
national leaders., It is not

a question of the Congress (I) or the
Communist or the Janata Dal or the BJP. I
think that all the political parties have to
take the blame that they have not properly
studied and properly understood the
North-East. Now it is in this context that I
would like to interpret what has happened
in Barpeta See this not as an an isolated
incident. In fact, if we study the
happenings in the last fifteen years or so,
we will find that this incident is not
distinct from other incidents. For
example, I would like to remind you of
what happened in 1980 in Mandal in Tri-
pura. There was a massacre on far larger
scale. There was a clash between the
tribals and the non-tribals and the non-
tribals were at the receiving end. Then of
course, there was counter-violence to an
extent. Then you remember what
happened in Nellie in 1983 i, Assam and
also in other parts of Assam. This was
also a massacre in an area where, since a
majority of them are Muslims, they
become the largest victics. Then again
you remember that after the Blabri Masjid
demolition in 1992 there was a massacre
in the Nao-gaon area where about 100
Hindus were killed and many villages
were set on fire. These are examples of an
organised crime' everywhere—in Tripura.
in Assam_ everywhere in the North-East.
Then you remember the Naga-Kuki
clashes in Manipur. Hundreds of Nagas
and Kukus died in mutual clashes. It was
a very heart-rending scene of what
happened in Manipur. Then, we must also
remind ourselves that about 100 Muslims
were killed in Imphal about two years
ago.

You cannot interpret all these hap-
nenings only by blaming one Chief
Minister here or another Crief Minister
there or calling for the resignation of the
Chief Minister or even demanding
impositon of Pres dent's This region has
been in turmoil Since
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Indepdemee. It started in Nagaland. right
in the 'fifties and then gradually the etire
refion had been drawn into a vortex of
conflicts. Then, gradually the autonomy
movement started; th, independence
movement spread. Of course, the
Government of India then shifted from its
earlier position of having a united
compasite state in that sensive area and
tried to accom-date the aspirations of so
many ethnic, linguistic and other group;
of people there. I must also tell this
House that we should not forget that
when the States Reorganisation Commis-
sion reached Assam in the early fifties
there it ended. The principle of formation
of State, on the basis of language had to
be abandoned. It ended there. After that
the formation of the States started not on
the basis of economic viability, not on the
basis of language, not on, the basis of
ethnicity, but o the basis of meeting the
aspirations of small collection of ethnic
groups so to say. That is how by
expediency, as all of us know today, we
had gone in forf the formation of the
smaller States. The Indian Constitution
has been stretched to its far. thest limits
to accommodate the wishes of the
multifarious ethnic ancl linguistic groups
living in the North-Eastern Region.

Now, after all this has been done,
where have We come to? After nearly
half a century of freedom and after about
25 years of passing the North-East
Reorganisation Act of 1971, we have to
ask where we have landed om-selves.
What has happened? The situation in the
Nart.h-Esst today is worse than before.

Now, other things have also happened.
Something ha; gone wrong in Burma.
Something has gone wrong in
Bangladesh. New forces have emerged.
New currents an dcross-cur-rents have
penetrated into the North-East and in the
midst of there conflicting movements,
say, for autonomy by smaller ethnic
groups, those forces ara
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operating in the North-East. They are
taking ifull advantage of the quarrels
amongs us and we find that we are in a
very' pitiable situation. So, whenever
anything happens in the North-East, for
one, being an insider, can tell you that I
am always apprehensive that this is not
the doing of only the local people. When
the Bodos are doing a massacre, you can-
not believe that only the Bodos are doing
it. Where are the armed Bodos staying
today? They are right inside Bhutan with
their arms and ammunitions. How come
that Bhutan dares to accommodate the
Bodo camps inside the Bhutanese
territory? What is the strength of Bhutan?
Where from they get this strength? They
come from inside Bhutan and strike on
these helpless people and then they again
go back to Bhutan. You see, the Assam
Chief Minister was telling that he has
been making a demand on the Centre that
the right to operate inside Bhutan should
be given to the para-military and military
forces who should also be given power to
chase them to cross the borders and to
demolish those camps

Now, the ULFA, people have gone to
Bangladesh. They have set up so many
camps. They are being trained by the ISI.
You see, this is the problem. ULFA has
also again entered Bhutan. Now. all this
combination is very difficult to be
controlled only by the Chief Minister,
only by the State Government. It requi,
res a proper understanding between the
State Government and the Centre and I
should say, it requires a national
consensus. All political parties and their
leaders have to address themselves and
see how to contain the situation- in the
North-East. which because of partition,
has created so much of rigidity in
mobility in that region that it has become
a her culean task to iadutfrialise that area.
AH the rull, tviadg river and links, every-
thing had been snapped.  The result
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has been, that the North-Eastern region,
as a resut of partition, is impoverished,
Bangladesh has been impoverished. Shri
B. Kalita was talking about economic
backwardness. If economic cooperation
between Bangladesh and North Eastern
Region does not come, neither is
Bangladesh going to have its economic
freedom nor is the North-Eastern region
going to develop as much as it should.
The North Eastern Region is being main-
taintained by the might of India by
facility. But the economic destiny of
Bangladesh is definitely involved with
the destiny of the North Eastern and
Eastern States of India. On this front, we
are not adjusting ourselves. Now do you
face the chalenges in this area? How we
can go ahead? We are looking the other
way. We are keeping our eyes away from
the real situation.

Madam, I tell you about another
phenomenon that has appeared in the
North East. And I warned the officials in
the Home Ministry and the Hon'ble
Minister himself present in the House
should pay attention to this. You see, the
'majofity' in India is not very famous for
behaving well. As a result, the
'minorities' were estranged. The majority
is not just, that is why 'minority' refused
to adjust. This conflict between the
'majority' and the 'minority' has led to so
many evils. It has happened in the North-
East. Now, the group which is in
minority today is trying to become the
majority. In order to become the
majority, it requires the ethnic slogan and
it requires a territory over which it will be
in a majority. Now, take the instance of
the Bodo people. The moment you them
autonomy. One group is wise enough,
progressive enough to accept the formula
that they will be under the framework
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of the Assam Government, enjoy the
autonomy yes, all the economic rights
and everything But the other group is not
happy. They want statehood and in order
to bargain, they take to arms. There are
many people to help them in this, as I
have said. So, it goes on like this.
Ultimately, what you will find is that in
the Autonomous Council Area no non-
Bodo will be able to live. This is the
phenomenon in the North-East. Because
the militant groups will gradually come
insid, the autonomous area. They

» are the heroes who had killed so many
people, who did the ethnic cleansing *.ho
had earned a name. They will in
elections. They will influence the politics
in the Bodoland area and they will make
th, lives of the non-Bodos miserable. This
is the phenomenon that is visible in the
North East. Small ethnic groups are be-
coming th, maiority in one area and even
more aggressive than the large majority
group. They is a difference between large
majorities and small majorities. Small
majorities in order to retain their majority
status and to ensure that never in future
nobody should be able to become ma-

~Moritv, even nroiecting thi* fear, this
imagination into thp minds Of the peoule.
in the psvche of the masses, the sloes n
goes on and this is a new’
phenomenon. It should be studied.
We have sot a lot of vroblems he-
caugs nowhere in India von have had
snoh emall Stares.  Even our Chief
“Ministers, adrainietrators and officers
ara finding a Tat of Jifficnities hecause
dhese diffienltice ata crooning un from
the smalinesz of the «ize nf the <tate
smaTinese of tha eonctifuency a sitim.
tinn what thev dfsertha az Toralism,
and fhia rreateg sometimeg 3 Taw and
srdar neablamae, And onea tha law
ard arder nrahleme ars created then
thavy enras? in 81t direntiong siran
tha Tart that moane hnetile agencieg
ara geilea in thae Worth Fagtory e
mian That e whe T aav that  the
Nrwth Pact thenTA nat he ctundied Snet
in 8 glaren-tunad  manmer. Theya
must be a serioug stndy about the
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problems, the nature of the problems. Th,
problems should be categorised, and for each
category of problems, we have to nnd out what
should be the ideal response. You cannot apply
a blanket response, as you are doing in other
States. This is very wrong. This is not the way
to solve the problem. Take the case of Assam.,
There has been always a problem in Assam that
Assam does not have a correct leadership to
assimilate all the people together, to keep them
all together. When Hiteswar Saikia wag the
Chief Minister, in 1985, he had to go because
the Congress sacrificed and cam, to terms with
the AASU movement, and the election was
called and a majority Government was
dismantled, and after the election, the AGP
came to power. Nice. Th« Congress sacrificed
for the larger national causa saying, let the
people be happy. But what happened? Ulti-
mately, a terrible situation prevailed in Assam.
Again th, Congress was called back by the
electorate. Again Mr. Hiteswar Saikia and his
party were elected back to power. Do you
know that there was no canvessing, there was
no campaigning? People were so much fed up
during the AGP rule that they voted
spontaneously. There were mno election
meetings in the constituncies. There were large
queues on the day of elections when people
spontaneously voted. I had never seen in my
life any such vot_ ing. Today, Mr. Hiteswar
Saikia is in his third"“year; he has comple+ed
three years in power. He is the man who has
said, "I give economic rights, all kinds of rights
to all groups of people". He hag declared the
other day in Shillong in a conference, "I will
give for every ethnic group, for everybody as
much autonomy as is possible to give to any-
body." So, here is a Chief Minister who has
tried to accommodate the wishes of all grouDs
nf oeol’ to keep we have seen what has
happened elsewhere! Everything has gone
wrong. > And, therefore, no such exDeriment
can be made. It is not reaistle. So,
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he is going ahead with this. Now, take the
,Muslims. There is a group of Muslims which
is blaming Mr. Hiteswar Saikia that he has
mas. terminded this carnage. What an irony to
say this about a man who is being blamed by a
lot of people that he is pro-Muslim, a man
who has been fighting for the Muslim's rights,
a man who ha, Ifought tooth and nail for the
inclusion of Muslims in the electoral z-olls of
Assam? What an unkind thing? Wherever and
whenever anybody does good thing, we must
be fair enough to say that he has done the
right thing. But this is not the way to behave,
thi is not the way to asses the leadership. The
role of the leadership in any State, in any
country is crucial. You cannot deliver
anything through any party if the leadership is
not correct. Hiterswar Saikia is the man of the
hour. H, should not be disturbed. H, should
receive sterngth ifrom all of us, from all
political parties in order to meet the situation.
Thig is my appeal to the Members of the
House to appreciate what is happening in
Assam, and my appeal to all members that
he be given a big hand.

Madam, I would like to draw the attention
of the House to on, important thing.
Whenever anything in the North-E'ast is being
discussed, naturally the question of infiltration
comes. Shri Vishnu Kant Shastri has brought
th, question of infiltration. There are other
speakers in the other House and here who
have brought this. Well, on that, I have got a
submission. Mr. Hiteswar Saikia has taken a
stand, "I am the Chief Minister of Assam and
I am guided by the official documents. I have
got a census report to go by. And whatever is
given in the census report, on the basis" of
that, I get my civil supplies quot, from Delhi.
I am msing every time the census statistics.
And how can I ser there i¥* infiltration when
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the census does not give me any indication?"
This is the official stand that he has taken. He
has not said anything beyond this. Now, we,
those who are living in the North-East, have also
studied the problem. We can be very frank and
fair. We can tell you that the problem of infiltra-
tion—th, words is not a very happy word for
some reasons—the problem of migration of
people from Bangladesh into India—we do not
know how many people have entered which <
State in what strength—is very much there. It
is a problem about which Home Ministry,

External Affairs 9
Ministry in  Delhi should address them
selves  to  understand  this  problem.

Ssk one question-. If at the time of
ton, ther, was only 37 per cent
the area called [East Pakistan and
O'v  Bangladesh, then how come that

t6d?y the percentage of the minority
if ion in Bangladesh is only 10.5?
Where have these people gone? Have
'one to Burma? Have they
ffine to China? Have they gone to

or to anv other
nffiintry? No. Where Kav, they gone?
Tficy have come here. [ wa, in Bangla
desh. 1 was in East Pakistan. I was born;
there. Some people are -still there. T. ca:
to India. T know how many people came
e is onlv one

family remaining there in the village e | 'was
born. People have come over here Many
people have come.

neighbouring

Subsequently,, to tackle this problem, we
took a stand. We said that after 1971, after the
liberation of Bangladesh, there was no reason
for anybody to come. This is the out-off year
and this ie being maintained. Before 1971,
whatever had happened had happened. We
should not call those people as foreign
nationals. We should not call anybody as a
foreign national Just on mere suspicion. We
must prove that he is a foreign national. We
should not harass anybody
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in the name of foreign national. If somebody
is harassed just because he is a Bengali-
speaking person, if you say that h, is a
Bangladeshi, it is very unfair. Today,
something goes wrong in Barpeta and you say
that it is becuse of the Bangladeshis. This is
wrong. If you do not prove that some body
inside the camp was a Bangladeshi, you
shoud never say that. There is no right f*°
anybody to speak from the so-called moral
plank that they are Banglodeshis and that,
therefore, they deserve this kind of treatment.
This is very unfair. Somebody, some
Member, hinted at such a thing. This is very
unkind. We can-not do this. We are a civilised
people. We are living in a civilised society.
W. are a democracy. We cennot >be-. If
somebody turns out . Bangladeshi, there are
procedures laid down for dealing with him.

Madam, I would submit here that there are
certain factors which sould be kept in mind.
The Home Minister is not here. I do not know
why. But the Minister of Siate for External
Affairs, Mr. Bhatia, is here. I want to draw
his attention. You ° get ready now.
More people Bangladesh are going to cro.-s
t'o border and come over to India. this
because now, in Bangladesh, th, Government
lias started  a * of the minorities' property.
Why is this survey being conducted? Their
motive is to take over all the enemy property.
As the property i East Pakistan, it is called
enemy property. Now, the Bangladesh
Government wants to distribute rhii nroperty
among the majority population. This has
created a panic among the minority
population of Bangladesh. Many intellectuals,
many progressive Muslim intellectuals, in
Bangladesh have written about it and they
have protested against it. But I do not know
whv WA are keeping quiet. Mr. Bh’iia
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is here. I would like to ask him. Why are
you keeping quiet.

Madam, this is a very serious problem. The
root cause is there in Ban-gladesh because of
which we are the victims. Any large and quick
demographic change taking place anywhere in
the world would create social tensions. It has
created tensions ir the North-East. We cannot
deny i, Therefore, you have to be careful. If
something happens in Bangladesh because of
which we, in India, suffer, we have got every
right to take up the matter with the
Bangladesh Go-vernmnt and ask them as to
what they are doing. Is India an enenr
country? Why should the Enemy Property Act
be retained in Bangla, desh under the changed
nomencla ture of Vested Property Act? Ba\
gladesh is rot a successor Govern ment that it
is bound to abide by all the rules and
regulations of the earlier Government. I# is a
Government which camo into being by a
revolution. It is a Government which came
into being with the help of the Indian
Government and the Indian people. Then, how
could they retain this Act? Why has the Exter-
nal Affairs Ministry allowed Bangladesh to
retain this Act because of which many peple
have been killed their property snatched
away? The Governmnt has to answer this
question. You have to do something right
now. I got reports only three days back.
Peopde coming faom Bangladesh have told
me.

There is another important thing which I
would like to point out here. Bangladesh is
now an ideal canvas for religious fanaticism.
There is galling poverty there. There is no
development. There is no industrialisation.
There is no infrastructure which can cause
growth. On the top of it, there is a population
explosion. The absence of these growth
factors provides an ideal canvass for religious
fundamentalism. This is wher€ the !.&,!.
comes into
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the picture. Fundamentalist groups have
appeared in strength in Bangladesh. They
ere gradually inching forward to capture
the entire political apparatus in
BanglodtHsh. If Bangladesh goes the
fundamentalist way, I can tell you that
you are in for a serious battle along the
North-East-em border. You do not know
what is going to happen there. In fact, it
would be worse tha, Kashmir. Therefore,
wou should act right now.

Madam, we are friendly with Ban-
gladesh.  They are a very nice people.
They speak the same language as I do.
There is no difference between myself
and a Bangladeshi except that he says
'Allah’ and I say 'Bhagwan'. There is
no difference between us. Our
destinies are the same. Our culture is the

same. We should mov, towards
unity. Elsewhere in the world, many
unity movements are taking shape.
Why should we not learn a lesson  from

the other people? Why should we not
come closer?  Our economic planning
should be the same.  Take, for example
Malaysia. See what a  beautiful
arrangement this Muslim country has
made.  They have accommodated their
every group so nicely. The economic
right of every  group has been
guaranteed. Why should you go far out
to seek bad examples? That is why I say
that the Ministry of External Affairs and
the Home Ministry should give full
attention to the North.Eastern areas. What
is  happening in Assam? What is
happening in Bangladesh? = What are
the causes originating from those areas,
because of which we are  suffering here?
Those causes must be attacked at the
roots, not after they flower here.  After
they menifest here, we hav, an uphill task.

The other day. the Burmese army
drove away trip Muslims from Burma-
There was ethnic cleansing In parts Of
Burma. The Muslim went to Bangladesh.
The Bangladeshis, in
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turn, expelled the Buddhst from
Bangladesh, and they came to India. What
a  marvellous thing! A  British
correspondent was telling me, "It is a
marvellous thing going on!" And we sit
quiet. After they came to India, we have a
lot of problems. What to do with them?
We should not fight shy of fighting this
problem. We sould talk face to face with
Bangladesh for their good and for our
good. We should talk directly and boldly
about what should be done and how we
can go ahead. If this is not done, nothing
will happen, I am telling you.

Why are the Muslim coming here from
Bangladesh? It is because of the land
hunger in Bangladesh today. The lands of
the Hindus and other minorities are being
taken away. Even the property consecra-
ted to god is not safe. This iy happening.
We are getting the reports. I have got a
list of people. I can produce it before this
House. So much lawlessness is going on
in Bangladesh because of all these factors
and because of the operation of the
fundamentalist groups. The majority of
the Muslims in Bangladesh are not
hostile. They are very nice people. But
the fundamentalists are operating i, a
method, with a purpose and with a
motive. You find that in no Hindu family
a gir] above the age of 13 or 14 is safe.
You may go to Dhaka and say that you
have had good friendship talks and meet-
ings. You notice nothing). Go int6 the
interior of Bangladesh. Everybody is
sending his daughter to India.
Everyvbody is sending his son to India.
There are no economic opportunities for
the minorities. They are not able to live is
dignity. They are no able to protect their
women or their property. They are not
able to live in dignity. They are not able
to protect their women or their property.
They are not get-tine any economic
opportunity.
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India hag got a role to play. If India
had , role to play i, the emancipation of
Bangladesh then today India has a role to
play in the reconstruction of Bangladesh
in line with India. So, the Centre has to
do this. It is useless to blame only the
S*ate Chief Minister and to talk of
President's rule and changing of the Chief
Minister. This is all nonsense; I am
telling you. We have got the best Chief
Minister in Assam. Assam has not
yetbeen able to produce a better Chief
Minister than Mr. Hite-shwar Saikia. |
think we should all give a hand to him so
that the things go well.

I would like to say only one thing to
Pilotji. The Home Minister is also sitting
here. The officers who are found guilty;
those who rnli}& have avoided this
earnagte should be punished. If they had
the intelligence report, why did they not
pass it on? This should be enquired into
and action should be taken against them
The North-East is a place where no action
is taken against culprits. If somebody
commits a murder today, it fa known that
no action is taken against him. There are
even cases where a murderer has made a
confession before the First Class Mag-
istrate. Five years later, he is a poli-tfrSin
an MLA and then he is a Minister. This
kind of thing should be stooped.

Madam with these few words, I would
only make this appeal to the House. It is
a very right thing. For the. first time, my
heart is elated that Indan Parliament has
discussed this North-East. In the Lok
Sabha, it has been discussed for more
than ficeor six hours. Here also it is going
to be discussed. I hone we will continue
to study the problems of the North-East.

T would request you to set up. ~ if
possible some mechanism by which you
ran make a fresh assessment of w*at is
going on in the North-East in the light
of all the details that
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have been given BO far.

Thank you so much.

SHRI TARA CHARAN MAJUMDAR
(Assam): Madam Vice-Chair man, I
thank you for giving me this chance to
speak on the subject We are discussing.

The most dastardly attack carried out
by suspected Bodo extremists in the relief
camp in the Barpeta District, where
uprooted people of the religious minority
had taken shelter after being driven from
their homes which were burnt down by
miscreants has left a shock wave in the
State. This incident happened at Basbari®
a place only 15 km. away from Barpeta
where the Chief Minister; with a posse of
25 Ministers, was camping, being
surrounded and guarded by Black Cats
and dozens of other security men. It is
strange that although there was tension all
over the area since the 19th, of July and
here were large-scale burning of houses
and movement of people to safer places;
there was no preventive action taken by
the Administration to stop the gruesome
incident in the relief camp. There was
total failure of inteligence and criminal
negligence on the part of the Administra-
tion, measures of which were busy
looking after the comforts and security of
the Chief Minister and his entourage of
25 Ministers. Ethnic violence spread like
wild fixe to several villages during the
three days previous to the massacre at
Bansbari camp; where about 2,000 people
were takng shelter. As per reports in the
papers about 60 persons, men. women
and childden were mowed down and
hundreds were iniured More than 50.000
people have already taken shelter in relief
camps, camns. The total number of
persons' klled and iniured is yet fo be
determined. There isan apprehension
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that retaliatory  violence  would spracd
to adjoining districts if drastic preventive
measures are not taken by the
Administration.  The incident has been
widely condemned by all political parties and
students and youth organisation who
have laid the blame on the Administration.
The All-Assam Students Union has given a
call for "Assam Bandh" on
27.7.1994, i.e. today. In view of the
Government's carelessness and lack of
initiative ~ to tackle the situation and
that their criminal negliger meeting the
situation and proti the li*e and property oi
he pthey have lost ™ moral claim to
continue in office and they a Step down.
The house of Mr. David Ledger, an hon.
Member  of this

e and his relatives were subject
ed to vandaiis'. o'-ing.  People
are complaining that ~ Shri Shamsul
i -, amember of the Sadkj was found
inciting people for arson and looting.

The Government should immediate
ly set up a judicial commission to
find out the causes of this ethnic vio
lence and assess the adequacy or
otherwise of Gove action and
also find out the part played by the persons in
the riot and arrange to bring to book all
persons found involved in the ethnic
violence.

The whole trouble with the Central and
State Government is that they will execute
accords and there after go slow with their
implementation. The Bodo Accord was
execute:! without demarcating it, boundaries
BAC was constituted without Such boundary
and in the midst of inaction; indecision and
without demarcation o? boundaries. As a
result there ha! been apprehension in the
minds o* the non“Bodos that their rights
would not be protected. Instead of sincerely
trying to imnle-ment the Accord the State
Gov* ernment has created division in the
Bodo leadership which has made its
implementation more complicated.

Ly me F Wk ]

*pK>uiw>otuift JXJo-

Ther, will be repetition of shocking,
incidents; if he Accord is not implemented
with the sincerely and seriousness it
deserves.  Employment of the Army and
para-mjlitary forces is not going to improve
matters.  The foreign nationals issue
which  the Assam Accord aimed at solving;
remains unsolved. The forieign national?,
problem; if not solved to the satisfaction
of the people of Assam; will invite more
serious and massive movement not  only
in  Assam but also in the entire North-
Eastern Re-Stales have as already come
ter and is going to build up a massive
movement  in -the entire region. The
problem should be tackled with all the
seriousness and urgency it deserves. All
ideas of tackling the problem with the
help of security forces and  para-military
fodces are to be  c|,'hfwed. Hav,
open an” lo-heart talks with all sections e
people  including the cxtre->ure them that
exploitative ach will be replaced by a wel-
oached in the r-egion and people will have
co and share in the benefits natural
resources which abound  in the region.

Ma-dam  VirVCharrfern, I t3

you for giving'rr, ->portuniiv
to participate in the ' discussion. 1 my
condolences to the people who hire last their
lives and suffered in the d sr*ly act. We hope
nd pray th ; t-ia Government will come
forward to assude us that repetition of such
things will not happen. With these words; I
conclude.

SHRI W. KULABIDHU SINGH
(Manipur); Madam Vice-Chairman; I thank
you very much for giving me this
opportunity. I will not repeat the points and
answer the points which have been made by
the previous speakers; particularly; by my
rev«red friend; Mr. Dutta. He had expressed
his sentiments oh the crucial .nroblem* and
economic problems
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of the North-East vis-a-vis Bangladesh. I
subscribe to the views expressed by him
regarding the problems of the North-East;
except one salient point regarding his praising
of Mr. Hiteswar Saikia; the hon. Chief
Minister of Assam. Otherwise, the points
raised by him are very lucid and factually
correct.

It is surprising that around 23rd July midnight
more than, 50 refugees were massacred and
more than a hundred persons were injured in
the firing. I, parts of Manipur, in Sena-pati
district in Chandel district and parts of the
Norh-East  these :; do take place
intermittently. If is not surprising to the
people of the North-East but it may be
surprising to the hon. Members of this august
House.

The hon. Home Minister, Shri * had
called a meeting of all Uie Chief Ministers of
the North-San -tern Region on the 19th July,
1994; and within less than six days thate
took place in Bansbari re. li-*i camp which
is in Barpeta djs-of Assam. Before this
incident ions were Kkilled in ethnic strife
between different communities, Bodos

and non-Bodos. liin less than six. days of the
1

hon. i Minister's announcement  that
the Chief Ministers of the North-';
Region will raise their com-mandps and
take suitable security Treasures this

massacre took place oa the night of 23rd
July. Immediately curfew was imposed
and shoot-at-sightt orders were issued. The
sentence  of events which took place
between the 19th July. 1994 and the ?-'.h July,
1994 has got a certain significance because
the type of weapons used wer, very very
sophisticated automatic weapons. The Bodo
militants use remotic control divics also.

4-COPM

What js its significance? We have read
reports in the national Press thi?i all sorts of
militants are getting
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framing on the soil of Banglades. They are
getting training from the ISI as Well as the
Bangladeshi Institute of Strategic Studies.
The neigh.-, boutjing countries have
intelligence on us. The ISI and the
Bangladeshi Institute of Strategic Studies are
giving training to the militants of the North-
East including the Bodos, on the soil of
Bangladesh. My friend, Dr. B. B. Dutta, was
asking for the upliftment of the North-East
along with Bangladesh. It is a very nice
suggestion. If India happens to be a country
like America; we can afford to provide for the
development of Bangladesh also. But India is
not in that position. It is a very nice wish. But
the Government of India may no] be able to
afford, it. We do wish Bangladesh should
develop economically as well as industrially.
But the Government of India cannot claim t,
take up tha*" issue directly even though some
financial assistance may be provided for.

Now ccming to the Bodo Accord, the
creation of the Bodo Autonomous is very
much appreciated. The culture, art and
tradition of the Bodo peoole and their ethnic
identity should be preserved. Thev should be
encouraged. That is very right. But there are
some ambiguities in the Bodo Accord. When,
those ambiguities were to be cleared. Shri
Hitcshw”r SaiHa took a different sland. The
leadership issuo amonr; the Bodo militants-...

THF VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): My request tc you Mr. Singh
will be, try to ba brief. Many Members have
to speak.

SHRI W. KULABIDHU SINGH: My
party's time is. . .

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE"): Your party hai 17 minutes.
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SHRI W. KULABIDHU SINGH; I
will take two minutes more. Mr. Prem
Singh Brahma and Mr. S. K.
Bwismutiary are the two leaders; one is
moderate and the other militant. I do not
know why Mr. Hiteshwar Saikia chose
the militant group of Mr. Prem Singh
Brahma for the Chief Executive of
Interim Bodoland Executive Council. We
wish Mr. Hiteshwa, Saikia, the hon.
Chief Minister of Assam, was a mediator
and arbitrator rather than siding with one
of them. If, at all why he should be
siding with the militant one? That is a
fatal mistake committeed by the hon.
Chief Minister of Assam.

I have submitted that I take exception
to the stand of the hon. Chief Minister of
Assam. All the political parties of
Assam, except the ruling Congress (I),
have demanded the resignation of Mr.
Hiteshwar Saikia and the imposition of
President's rule. About the imposition of
President's rule, I do not encourage it.
But the removal of Mr. Hiteshwar Saikia
is a must. Instead of being a mediator, he
pursued the divide-and-rule policy, just
like an ox-Chief Minister of Manipur—
whom I would not name—who was
playing the divide-and-rule game among
the PLA militant groups in the State of
Manipur. One faction of the PLA was
supported by the ex-Chief Minister
against another faction. Ultimately, the
other faction also wanted to create more
trouble. When a Chief Minister wants to
side with a group of militants, if will
create havoc in the long term. The
Assam Chief Minister siding with a
faction of the Bodo militants is not
aporeciated and he should go.

With these few words. Madam, I
conclude.

SHRI G. G. SWELL (MeghalayaT
Thank you, Madam Vice-Chairman,
knowing the constraint of time, I will take
only three or four minutes and thank you
Madam Vice-Chair- ">
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man. Knowing the constraint of time, I
will take only three-four minutes and I
will put certain questions to the Minister
of State for Home Affairs. I will request
Mr. Ahluwa-lia not to disturb me., I am
going to take ohly three-four minutes. |
would like to put certain questions to the
Minister and T will expect him to provide
answers to those questions i, his reply.
Firstly, I would like to congratulate the
Minister for his moral courage, for his
anguish and for his concern. Mr. Minister,
you went to Assam %vhere these things
took place, where the massacre took place
and you have reported to the Press that
you excoriated the Government of Assam
for inaction, for indifference, for in-
efficiency and for absens, of interest. You
may correct me if I am wrong. But you
have not contradicted those report and in
your speech in Lok Sabha, you also had
admitted that there were certain lapses. I
appreciate this kind of approach to the
problems. Now, what I would like to
know is this. Soon after the explosion by
a remote control device on the police
vehicle that killed a police officer and a
number of policemen was it a fact that a
certain Minister of the Government of
Assam led a group of masked men and
attacked a Bodo willage and the maior
atrocity took place? (Interruptions) I am
putting a question to the Minister. He led
a group of masked men, attacked a Bodo
village, committed atrocities on Bodo wo-
men and what haooened after that, was a
retaliation bv the Bodo security force. I
would like to know whether this is correct
or not. Secondly, is it a fact that the same
Minister barged into a police station in
this area and onenly encouraged a certain
communitv to retaliatory action. This is
what has been stated iv, +he oaoer. The
name ha* been mentioned—a certain
Minister. Shamshul Haciue. I would like
to know what the back ground. Haque
is  Where is *»«
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now; if this is really the trouble, if this is
what he has done, then he' was
responsible for th. entire incident in
Barpeta. V/here is he now. Has the Chief
Minister of Assam take;: any action
against him? This is thj second
question.

The third question I would like to ask
": whether today, there is an "All-Assam
bandh" called hy the All-Assam Students
Union™ as a protest against the
maladministration of the Assam
Government. Is this a sign that the
problem is widening and escalating.

T] fourth question is whether you
apprehend that some kind of a thing
would heppea in other parts of Assam
such as Naogaon, where after the
demolition of the Babri Masjid, the
Muslims had massacred a large number
of Hindus and what precautions are you
taking?

And the last question is whether it that the
international narcotic cartels are now
having nexus  with the drug lords in the
Golden Triangle Kaunas and that the
entire drug from that area is passing
through Assam* into the rest of India and
into the rest of the world. I would like to
know whether it is true that the official
dignitaries are involved in the drug
traffic and whether it  is true that the
Customs Department have advised,
centain police check posts certain  VIP
movements And a Mece of information
was that the movement of a particular VIP
should bo checked because suspected of.
carrying drugs. s it true that he came
with the  red-light.; blazing away and
with a lot of armed police behind him on
the truck, and rushed through the police
check-post? Now you are very well
aware. Mr. Minister, that drug and
terrorism go together, narco-terro-rissm
where a lot of  drug-running is there.
There is a lot of money. There are a lot of
weapons.  How are you going, to
control the situation? I would like the
replies to these Barpeta questions to
bo pinpointed.
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I would also like you to see whether you
have a plan for the entire area because
today Assam and the whole of the
North-East is a kind of a devil's brew.

Thank you, Madam.

SHRI DAVID LEDGER  (Assam):
Madam  Vice-Chairperson the  hap-
penings at Barpeta are, "indeed, un-
fortunate, to say the least. The burning
of villages, the looting of properties, the
loss of lives, the plight of 50,000
homeless people, have made each one
of us sad and have left us wondering as to
what has suddenly happened, as to what
has  suddenly gone wrong. Madam,
our sympathies go with the innocent
people belonging to both the communities
who have hadto bear the bumnt of
these attacks. Madam, the brutal
massacre at Bansbari relief camp  which
left 40 innocent people dead and
scores severely injured on Saturday,
the 23rd July deserves to be condemned
in the strongest possible terms.
These acts were not only criminal but also
inhuman. There should be no effort
spared to  apprehend the culprits,
the perpetrators of these heinous crimes.

Madam it pains me to say that 1 am
personally one of the victims of the
happenings at Barpet a  district. On
the night of 20th July some miscreants
broke open my home in my absence.
My family and  myself were all in
Delhi. I had come here for this session.
They broke into my house, they looted
the properties, they damaged the
properties. They broke open my
uncle's house which is adjacent to mine.
They had a tip-off during the day.
They ran away for their life.  The
whole house was ransacked. The
proper ties were looted. Madam, this
is what happened. This has happened to
a Member of aPrliament. I would not
have raised it otherwise, but I am
raising this only to bring the at-tentoon of
the. hon. Members to the
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(Shri David Ledger) seriousness of the
problem. In the normal course, Madam, had I
not been in the Parliament perhaps I would
have ended up in one of the relief camps and
perhaps. Pilotji and Saikiaji would have had
to give me relief material and Rs. 50,000|- for
building a house. Fortunately, I am a Member
of Parliament. I am here. I am in a position to
narrate tnese-things to you.

Madam, when my friends from the ui.ner
side were speaking, I was listening to them
very carefully. A lot of accusations have
been made against tire Chief Minister Mr.
Hiteshwar Saikia. A lot of  allegations
have

brought against him. Some hon.
Members have demanded his resignation,
some have demanded his dismissal, others
have demanded the

ion of the Assembly. All
kinds of allegations, wild allegations have
been brought, but, Madam, by accusing the
Chief Minister, by blam-ing the State
Government one cannot solve any problem.
Madam, let us undrestand that we have a
problem and the problem is very, very acute.
Madam, the enormity of the problem can be
best understood by the fact that the Chief
Minister himself, along with his Ministerial
colleagues and senior police officials were
camping at the site for almost a week. It only
shows that he was concerned. It shows that he
was serious about it. he was not sitting idle. I
personally accompanied him fo the affected
areas on the 22nd of July. We went to the
camp, we talked to the people, we oversaw
the relief operation, the relief work. He was
giving instructions. The officials were with
him. The Army officials were with him. So, it
is not correct to blame the Chief Minister
because it does not lead us anywhere.

Madam, it is being stated that he has not
done anything. The Chief Minister, the State
Government, had submitted a plan to the
Central Government to seal all the 21 routes
in
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the Bhutan border one year ago. These routes
are used by the Eodo Scurity Force for their
movement Thiy report was supmitted after
consultation with the Ministry of Home
Affairs. He has also given a requi-sion—our
hon. Minister of State for Home Affairs is
present here; he v/ill agree with me—for 15
additions] companies of paramilitary forces.
Mr. Pilot has made a statement the day before
yesterday in the Lok Sabha that he has already
directed that S companies of paramilitary for-
ces should be released and should be kept at
the disposal of the District Administration.
We would like to put-on record our
appreciation for what Mr. Rajesh Pilot has
done. He has acted promptly without losing
any time. He went to Barpeta on the 24th of
July, on receiving the information of Bansbai'i
massacre, along with two Ministers, Mr. P. M.
Sayeed and Mr. Tarun Gogci, and some of the
M.Ps. from Assam. He held discussions with
the State Government, with the Army
officials, with the police officials and with
prominent citizens. He promised all possible
help. I would like to put on record that his
visit has eased the tension a lot and infused a
lot of confidence in the people there. I would
only appeal to him to make available -nore
paramilitary forces so that, the State
Government can have a helping hand.

Madam, those of us who are gunning for
,*he Chief Minister those of us who are
running after the blood of the Chief Minister,
would do well to, first of all, realise the
enormity of the problem. The penchant for
scoring debating points is not going to help us
at all. We must rise above petty party
considerations, pjut our heads together and
see how beet we can p*Ve this problem. The
Saikia Government 5s a duly elected. Govern-
ment. K is a democratically elected
Government. So, there cannot be any quesn-
ion of dismissing it. The
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problem will have to be solved by lite' S'sate
Government with (he help ofth»; Centre and
with our co-operation. The Congrss nas been
blamed for a lot of things. There ai'e efforts to
crucify the Government whenever there i a
problem. Those of us who are trying to be
very righteous today, those of us who are
trying to crucify the Congress would do well
to .remember that the Congress was not the
only party which ruled Assam from itii-7 to
1094. We had the anient of the Janata Party a
1977 to 1979 for n period 28 months. We had
an AGP Government which ruled Assam for 4
years and 11 months from 24th December
1985 till 27th of November, 1990 when it was
dismissed” I don't remember any action which
these Governments had i.aken on these fronts.
I was in the ACP. There was no political will
to salve the minority problem. There was no
political will to solve the tribal problem. Some
of us had to 1 ave the AGP in utter disgust.
We should appreciate the efforts made by i' G
Congress Government. At least, political will
has been disployed by it. Efforts ere being
made. The Bodoland Autonomous Council
has been established. An effort has been made
to solve the tribal problem. A, effort has been
made to salve the minority problem. It is for
the first time that in the history of Assam land
pattas have been given to the minorities in the
riverina areas. Yet the Congre-s has been
crucified and yet the Congress has been
blamed. There are the facts which I have
stated and these fact cannot be wished even if
anybody wanted.

Madam, when we venture to participate in
a discussion on a subject as sensitive as this
we should have an insight into the genesis of
the problem. May I say that the tribal problem
in Assam is basically a land probiem? In
1949, when Gopinath Bordoloi xvas the Chief
Minister of
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Assam, 37 tribal belts and blocks ware
created in accordance with the provisions of
Chapter X of the Assam Land Revenue
Regulations, 1886. The criterion was that
each belt i.nd bloc would consist of, at least,
51 per cent of tribal population. In the course
of time encroachment into vast tracts within
these belts and blocks took place. This
encroa-chmsnt was made by the people,
plains peopie people from within the State,
non-tribal  people  from

1 in the State as well as immi-om the
erstwhile East Pakistan and today's
Bangladesh. The Boda people, gradually,
became out-ered in these belts and blocks.
Having tost their lands, they became
apprehensive of loosing their identity.

lualy the apprehension and fear took the form
of agitation. There peaceful agitations. There
were violem agitations. We have all heard
about that. Trains were blasted arid bridges
were blown up. There were bomb blosts in the
heart of Guwathati city in Paltan Bazar There
was a bomb blast in Dispur which is the State
Capital. A lot of innocent people died. After
the prolothged agitation, and as a result, as a
culmination of the goodwill of the Centrall
Government and the State Government
headed by Shri Saiki the Bodoland
Autonomous Concil was formed in February,
1993 comprising 2,500 villages on the North
Bank of the Brahmaputra. I do not I say that
the Bodoland Auto-nomas Council has fuly
solved the Bodo problems in Assam. But an
effort has been made. There are still t
controversies. There are still group* which are
not satisfied. After the latest round of
discussions in. Delhi, 250 more villages have
been added. Still there are demands, I would
like to urge upon the Government that all
these groups, the All Bodo Students Union,
one faction of the BLP which is not satisfied
with the Accord and also the Bodo Security
force—I would like to draw the pointed
attention of the hon. Home
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(Shri David Ledger) Minister—should be
taken into  confidence. Their views
should also be taken into account.

I have given the background the
genesis of the problem, Let nobody
miseo”.istru me. Let nobody mis-
understand me. I am not trying to justify
anything. I am not trying to justify what
has happened there. What has happened
there deserves to fee condemned in
strongest possible terms. But, when I
mention these things, my only intention
is, my only appead is, that when we think
about the problem, when we try to deal
with the problem, we should deal with it
in its totality, in its correct historical
perspective, in its correct historical
background.

Let us not try to find solutions in a
hurried manner. Let us not try to find
solutions in a piecemeal manner. The
Barbeta situation is not an isolated
incident. It is the external manifestation
of a much bigger problem. Prior to
Barbeta we had the Kokhrajahar
incident on the 27th May. 1994 and
prior to that there was the Bongaigaon
incident in October, 1993. There is
going to be more of what has happened
unless we take a serious note of the
situation. We must also be aware of
the evil designs of the rumour-mongers.

The Vice-Chairman
Agarwal in the Chair

'.Shri  Satish

I would like to draw the attention of
the hon. Minister who is present here to
one example. Shri Prem Singh Brahma,
who is the Chief of the Bodolond
Autonomous  Council, visited the
affected area on the 21st of July. So, [
also went there after receiving the
information. But. his intention was good
which cannot be doubted, which cannot
be questioned. He went there to take -
stock of the
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situation. But, a section of the rumour-
mongers got a news, which was printed in
the newspapers,  that it was Mr. Prm
Singh Brahma who had incited the Bodos
against the minorities and it was all
because of him that this has sappened. I
find it thoroughly ridiculous because Mr.
Prem Singh Brahma is a moderate leader.
The responsibility of the Council has been
left on his shoulders and he has always
been opposed to the Bodo Security Force.
Yet, these are the allegations. We have to
be very careful about this  rumour-
mongering. And these rumours have been
written in the newspapers. [ dare  say
that some of the newspapers have behaved
in a most irresponsible manner.
This is most unfortunate. This is
not the time to indulge in sensation alism.
The newspapers have a responsibility
towards the society, especially, at the
time of a crisis  of this magnitude. They
have to  be very camions in publishing
their news. Sir, I was just trying to suggest
that a dialogue with the BSF is essential.
Sir, there may be arguments contrary to
what I say because the BSF is a banned
outfit today. The Government of India
has had dialogue with banned outfits
umpteen times. The ULFA was a
banned outfit. There was a dialogue with
them. Today, except a very few, they
have come overground. Almost 4,000
ULFA members have surrendered and
they have joined the mainstream.
My feeling is that if there is a  sincere
effort to bring them round to the
negotiating table, it will yield results. There
may be a precondition. We can tell
them, "You should cease all violent
activities:  otherwise, we will not talk to
you." There can be a precondition.
There have been >3uch preconditions in
the past. 1  would like to-appeal to the
Government oF India that the BSF should
not be underestimated. They are
strong: they are well-equicped; they are
well-motivated. I come from that area
and I know it. They have a very safe
sanctuary in Bhutan the ULFA  diet
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not have. They have it now. It is »ot possible
for our forces to go in pursuit of them in
Bhutan unless we do something at the
diplomatic level with the King of Bhutan. The
BSF is strong-armed, more than the ULFA or
any other outfits in Assam. I am saying this
from experience. I am saying this with all
responsibility. A large number of All Bodo
Students

surrender,

Union leaders who did not
have joined the BSF with their
arms and the BSF ranks have swelled. Sir,
the Government of India has to take it
seriously. Over and above the army
operations, the operations of the paramilitay'
forces have to ° continue. There can be no
stopping of these operations. But, at the same
time, the effort for opening a channel, for
opening a dialogue, should also be there. My
second suggestion is, I am in full agreement

with my hon. friends here, drastic steps axe to

if be taken to contain this situation, to apprehend

the culprits and to flush them out of the area.
But, at the same time, utmost care should be
taken to ensure that the innocent Bodos are
not harassed in any way. Sir, if the innocent
Bodos are harassed, that will only drive them
in to the fold of the BSF and this is exactly
what the BSF wants. They want that the
common man should be brought into their
fold. We should
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created in order to fulfil the wishes
and aspirations of the Bodo. people
of Assam. Sir, one of the precondi

tions was that the interest of the non-
Bodos the
be secured. This has to be ensured. The

non-tirbals, would

minorities have to be protected The minorities
living within the BAC area, outside the BAC
area or anywhere in the country, have to be
protected because this is our Constitutional
obligation. In like manner, the tribals who are
living outside the Bodoland Autonomous
Council area also have to be protec ted and
their interests also should be secured. AH the
Bodog should not be looked down upon as
villains, as all the Muslims should not be
looked down upon as Bangladshis; as Dr.
Dutta has rightly said. This is a wrong
perception. We should be more balanced in
our approach. We should be more pragmatic
in our effort. Hopefully, we will be able to
create an atmosphere where Bodoe and non-
Bodos, Hindus, Muslims and Christians like
me, tribals and non-tribals, will bo able to
live, once again in. peace, mutual trust and in
a sense of broUierhood. Sir, before I conclude,
I wa < t to make one appeal to the Members
on the other side. Let us not try to politicise
this issue. What has happened in Barpeta,
what has happened in Assam is only the tip of
the iceberg What has happened there today

_ not play into their hands. We should try to isolate

them. The strategy i should be to isolate the
militants and to get the full support of the com-
mon man Before I conclude, 1 would just lik? to
say one thing. The Bodoland Autonomous
Council was

might happen tomorrow

in any other part of the country. It might
snow-ball into a major problem which would

engulf more parts of the country.
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[Shri David ledger]

Sir, attempts have been made to
denigrate on3 individual. Attempts have
been made to criticise the Chief Minister,
a man who has been able to restore peace
and normalcy in a State which was ridden
with strife and violence. We should go
back and think about 1991. And what i»
the situation today in 1994? He haa been
able to transform the whole situation, the
whole scenario. Peace has been restored.
Normalcy has been restored. This is one
incident which has happened—we have
to admit it—due to the failure of the
administration which the Home Minister
as been candid enough to admit. And
we also admit it. It was the failure of the
district administration. The DC and th,
SP have already been transferred. Now
more efficient people have been posted in
Barpeta. This is the latest development.
On'y today I was finding out the fac'8,
th? latest poslt'on. So, let us not try to
blame somebody and sidetrack the whole
issue. We all have to come together into
this, we all have to ioi, hands and we all
have to put our heads together. Let us not
politicise the issue, and let us try to have
a dispassionate aprflfcpach towards this
whole problem. As I said, today it is
Assam, tomorrow it might be any other
part of this country. Thank you, Sir.
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STATEMENT BY MINISTER

Flood situation in the country

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): Sir, with your
permission, I lay s statement regarding the
flood situs tion in the country, on the Table of
the House.

Sir, T seek leave of the House i» make a
statement on the current flood situation in the
country and
the relief and rehabilitation measures
taken by the Government.

South West monsoon, 1994 arrived in
Kerala o, 28th May, 1994, three days in
advance and covered the entire country by
30th June, 1994 3bout 15 days in advance to
the normal time of coverage. During the
period from June 1 to July 20, the cumulative
rainfall has been excess in 18 of tht 35
meterological sub.div'sions into which the
country is divided. Out of 415 districts. 174
districts received excess rainfall wrile 112 re-
ceived normal rainfall. The rainfall ha?
remained deficien* in the North-Enstem States
West Bengal. S'kkim, B'har Plains. Hills of
West Uttar Pradesh and Marathwada.
Substantially heaw rainfall ranging unto 114
ner font ha<- heen received in Oi”sa, Bii-iar
Plateau. Harvna FTimaehal Pradf'i mR-
ai’s™i3r\  Madhva  P-ad*h,  Guia’r
Mabharashtra. Karnataka and Jammn an”
Kashmir.



